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� ह(   ...(h��7�0)... 

SHRI GURUDAS DAS GUPTA (West 
Bengal): Sir, one more point I want to make. 
Some time back, maybe, in the last Session, 
there was a categorical statement made by the 
Prime Minister that he would be setting up a 
special cell to look into the problems of 
lawlessness and violence in Delhi. I do not 
know what has happened to that. Delhi is the 
Capital of the country. Now it seems that 
Delhi is the capital of the criminals also. 

SHRIMATI MARGARET ALVA: Crime 

capital! 

SHRI GURUDAS DAS GUPTA: Delhi is 
the crime capital and it has become a den of 
criminality. Therefore, Sir, it is not that we 
just raise the matter and draw the attention of 
the Govemment... (Interruptions)... 

SHRI SATISH AGARWAL 
(Rajasthan): It is handled by the Central 
Government ... (Interruptions)... 

SHRI GURUDAS DAS GUPTA: Sir, the 
point is the Government may be directed by 
the Chair...(Interruptions)... 

SHRI SATISH AGARWAL: Six months 
have passed. Nothing has been done. ... 
(Interruptions)... 

THE VICE-CHAIRMAN (SHRI AJIT 
P.K. GOGI): let him speak. 

SHRI GURUDAS DAS GUPTA: Sir, the 
issue is not that the crime is being committed 
against women. That is only one part. Crime 
against women is one part. Another part is 
crime itself has increased. This is a dangerous 
thing. We cannot afford Delhi becoming so 
lawless. So lawless! Therefore, Sir, I request 
you to kindly direct the Governemnt to 
inform the House as to what it is going to do 
about this problem. It only looks into the 
security. 
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SHRI    JANARDHANA    POOJARY 
(Karnataka) : Sir, you must give me an 
opportunity. He has mentioned my name. 
(Interruptions)... 



 

THE VICE-CHAIRMAN (SHRI AJIT P.K. 

JOGI): You will get time to speak. 

(Interruptions)... 

SHRI SHIV CHARAN SINGH: Why? He 

was the Minister of State for Finance. It 

happended during his regime. 

(Interruptions)... 

SHRI JANARDHANA POOJARY: I will 

answer you.  (Interruptions)... 

THE VICE-CHAIRMAN (SHRI AJIT P.K. 

JOGI): You say whatever you want to say 

later. 
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SHRI JANARDHANA POOJARY : Sir, I 

have seen some news item in one of the 

newspapers. There is no connection between 

the loan melas and whatever he says and the 

allegations that have appeared in the 

newspapers. Yes, the people in the banking 

sector were not giving loans to the weaker 

sections, there was a 20-point programme. The 

then Minister of State for Finance, Mr. 

Poojary, made the bank people implement the 

20-point programme initiated by late Indiraji, 

the then Prime Minister. I had been moving 

from one place to another making incognito 

surprise visits to see to it that the poor people 

were given loans, not the rich people. There 

was only one voice inside the Parliament and 

outside the Parliament pleading for weaker 

sections, the poor people, who were living 

below the poverty line. The programme was 

implemented throughout India from Cape 

Comorin to the Himalayas. It was there. Yes, I 

had done it. I was asking them to give loans to 

the weaker sections who were living below the 

poverty line, not to 

my   caste   people,   not   to   my  relatives. 

(Interruptions) 
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SHRI JANARDHANA POOJARY: For  

that purpose, before making allegations one 

should...(Interruptions) 

THE VICE-CHAIRMAN (SHRI AJIT P.K. 

JOGI): You please address the Chair, Mr. 

Poojary. 

SHRI JANARDHANA POOJARY: You, 

the BJP people, were opposing it and you 

were pleading for the rich people.  

(Interruptions)... 
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THE VICE-CHAIRMAN (SHRI AJIT 

P.K.. JOGI) : Mr. Poojary, you please address 

the Chair.  (Interruptions)... 

SHRI JANARDHANA POOJARY: Inside 

the Parliament and outside the Parliament, the 

BJP people were opposing the loan melas and 

they were opposing these loans given to the 

weaker sections, At that time also these people 

were not opposing loans given to the rich 

people by these banks and there \\ere overdues 

from the rich people. Mr. Poojary was 

pleading for the weaker sections. There was 

no one, whether inside the Parliament or 

outside the Parliament..(Interruptions)... 

When I was the Minister of State for Finance I 

didn't ask even for a glass of water from the 

bank people. (Interruptions) 
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THE VICE-CHAIRMAN (SHRI AJIT 

P.K." JOGI): Ramdasji, you have not been 

permitted. (Interruptions)... 

SHRI JANARDHANA POOJARY: Mr. 

Satish Agarwal was also Minister of State for 

Finance afterwards. He knew it. I am the only 

Minister who had not taken a glass of water 

from anybody tn this 

211    Re: Reported Scam [RAJYA SABHA]   Crores of Rupees    212 
of One Hundred and Fifty   in Vijaya Bank 



 

world.. (Interruptions)... 
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Mr. Poojary, now you please conclude. 

SHRI JANARDHANA POOJARY: You 

had not been there, your friend was there. 

(Interruptions)... You ask him. You ask Mr. 

Agarwal.  (Interruptions)... 

SHRI SATISH AGARWAL; He has not 

levelled any charges against him. 

(Interruptions). 

SHRI JANARDHANA POOJARY: Sir, he 

is saying that... 

THE VICE-CHAIRMAN (SHRI AJIT 

P.K. JOGI): Mr. Poojary, you have said 

enough. Please conclude now. 

(Interruptions). Will you please conclude? 

SHRI SATISH AGARWAL: Sir, he has 

not levelled any charges against him. 
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THE VICE-CHAIRMAN (SHRI AJIT 

P.K. JOGI): Shiv Charanji, you have made 

your point.  (Interruptions). 
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SHRI JANARDHANA POOJARY: Sir, I 

am submitting that...(Interruptions). He has 

said that the CBI has made some allegations 

against me. (Interruptions). If the CBI has 

made allegations against me, if the CBI comes 

forward with a prima facie    case,    I    will    

not    plead    for 

anticipatory bail. 1 will remain self-bound. I 

will not get myself released. That is my 

commitment. (Interruptions). He should not 

talk like this. 

THE VICE-CHAIRMAN (SHRI AJIT P.K. 

JOGI): Please sit down. Dr. Alladi P. 

Rajkumar. (Interruptions). 
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THE VICE-CHAIRMAN (SHRI AJIT P.K. 

JOGI): Please sit down. Shiv Charanji, please 

sit down. Dr. Alladi P. Rajkumar. 

RE: DEMOLITION OF TEMPLE 

COMPOUND WALL AND 

COMMUNITY HALL AT 

SECUNDRABAD CANTONMENT AREA 

DR. ALLADI P. RAJKUMAR (Andhra 

Pradesh): Mr. Vice-Chairman, Sir, I rise to 

raise an issue regarding demolition of a 

compound wall and a Community Hall at 

Secunderabad. Sir, on the 26th February, at 3 

a.m., nearly 150 Army personnel demolished 

the compound wall of a temple. Sir, I have got 

a few photographs with me. I would like to 

show these photographs to you. Sir, the Sub-

Area Commander along with 150 Army 

personnel carrying rifles, lathis, bulldozer and 

what not came there at   3   o'clock.   Sir,   

everybody   was   fast 
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